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Eledloll S,.mbol of C. P. M. 

2S31. SHRI SAMAR GUHA; Will 
the Minister of LAW AND SOCIAL WEL­
FARE be pleased to rofer to the reply 
liven to Un.tarred Question No. 363 on 
the 20th February. 1969 regarding Election 
symbol of Progressive Muslim Lealue Party 
and state: 

(a) whether the 'Hammer-Sickle and 
Star' symbol given to Marxist Communist 
Party identifies itself with the State Symboi 
of a number of Communist countries; 

(b) if so, whether this CPM-symbol is 
indicallve of its dependence on extra-terri­
torial loyalty; and 

(c) the reasons why for the slime token 
of refusal of 'CreNcent Slar' symbol to Pro­
Ire5'ive Muslim Lealue, the 'Hammer­
Sickle and Star' symbol, which bear extra­
territorial political insiania was allowed to 
be used hy a polhieal party of India 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE DE· 
PARTMENT OF SOCIAL WELFARE 
(SHRI M. YUNUS SALEEM); (a) The 
~ymbol 'Hemmer. Sickle and Star' whieh 
was allotted in 1964 to the Communist 
Party 0' India (Manist) whkh is a Natio­
nal Party on the huis of Its performance in 
the previous elections. has resemblance In 
!everal re'pects to the State .ymbols of lome 
Communist countries. 

(h) The symhols allotted to political 
rartie. are ~n'y intended to help Illiterate 
votets to (O,t their votes by placiDg a mark 
(n the ballot po per on or near the symbol 
of tt,e c"ndidate of their choice and are nol 
in,licot;'e d their dependence or otherwise 
on extra territori.1 loyalty. 

(c) The Proareslive Muslim Lealue is 
nol a recolnhed !'olltical party ; It has ODly 
been re,lsiered with Ihe Bleclion Commls­
alon as a political !'IIrty, and so it Is not 
~IIJlble for or en'itl~d 10, Ihe re.ervallon of 
a !)IT'bOI for its ~se In elections. The 
o"."I"n of reru.lna a particular .ymbol for 
lilc party ,'id nVi, therc~cre, arise. 

S.r,1u Sla. la '.rellPl Trallc 
Account. Ollice 

2S32. SHRI A. K. GOPALAN : 
SHRIMATI SUSEELA 

GOPALAN; 
SHRI K. M. ABRAHAM ;. 

Will the Minister of RAILWAYS be 
pleased to refer 10 the reply liven 10 Un­
starred Question No. 4911 on the 17th 
December, i968 rellarding surplus slaff in 
ForeiSD Traffic Accounts Offices and state; 

(a) whether the information has sinee 
been collecled ; and 

(b) if nOl, the seasons for tbe delay aDd 
when it is likely to be completed 1 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH); (a) Yes. 
The information is given in the slatement 
al Annexure 'A' laid on the Table of Ihe 
House. [Pltlud in Library. S" No. LT-
286/69). 

(b) Does not arise. 

Pre_tioas In Account, DI·~.rl.eal 
of Iadla. Ral1"aY1l 

2S33. SHRI P. GOPALAN : 
SHRI K. M. ABRAHAM: 
SHRIA.K GOPALAN: 

Will the Minister of RAILWAYS be 
pleased to refer 10 the reply piven tn Un­
starred Question No. 3100 on Ihe 3rd 
December. 1968 relarding Promotion in 
Accounts Department of Indian Railways 
and state; 

(a) whether the matter has since been 
finalised; aud 

(b) If nol, Ihe reasons for the delay 
and when it is likely to be finalised? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): (a) y.,.. 
it .has been. decided tbal the date fro'; 
which promotions sbould be efl'retive Should 
be 1.4.1968 and not any earlier date. ib1b) ea not arise. 

Kllllclt ClOo, of C_,..Ie, 

. SHRI GEORGE FERNANDES; 
Will Ihe Minlsler of INDUSTRIAL DE· 
VELOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to Itate ; 

(II) whether Oovenmenl bate received 




